WP(C). No.44/2015

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

11.06.2015

Mr. K.Khan, learned counsel appearing for the
respondents prays for further 4(four) weeks’ time for filing
affidavit-in-opposition.

Prayer is granted.

List this case on 09-07-2015.

JUDGE

S.Rynjah



WP(C). No.45/2015

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

11.06.2015

Mr. K.Khan, learned counsel appearing for the
respondents prays for further 4(four) weeks’ time for filing
affidavit-in-opposition.

Prayer is granted.

List this case on 09-07-2015.

JUDGE

S.Rynjah



WP(C). No.46/2015

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

11.06.2015

Mr. K.Khan, learned counsel appearing for the
respondents prays for further 4(four) weeks’ time for filing
affidavit-in-opposition.

Prayer is granted.

List this case on 09-07-2015.

JUDGE

S.Rynjah



